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Cancellation of panel of selected cash-
iers/Clerks in State Bank of India,
Bengal

6293. SHRI A.'K. SAHA: Will the
Minister of FINANCE AND REVENUE
AND BANKING be pleased to state:

(a) whether State Bank of India, Bengal
circle cancelled the panel of duly selected
cashiers/clerks when the candidates became
over aged;

(b) whether panel of such cashiers in
all recruitment centres of West Bengal
particularly at Calcutta kept pending for
twofthree years;

(c) whether in expectation of employ-
ment panel was kept but suddenly can-
celled due to dearth of vacancy and simul-
taneously advertised for recruitment within
an interval of two months; and

(d) whether Government propose to
instruct State Bank to take these em-
ployees at least who have by this time
crossed the prescribed upper age limit ?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) to (d). State Bank of
India has reported that in December,
1975, the bank took a decision to keep the
waiting lists of candidates prepared by
different recruitment zones alive for a
maximum period of one year. Prior to this
decision, waiting lists used to be kept opera-
tive till such time as a fresh recruitment
test was held in the recruitment zone,
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The bank has also reportcd that waiting
lists of candidates which were more than
one year old were cancelled in conformity
with the bank’s policy in this regard and
not for want of vacancies. The policy has
been uniformly followed at all offices, the
only exception being in Calcutta where
three candidates were given appointments
from a waiting list which should have been
cancelled. The bank has reported that this
exception was made in compelling cir-
cumstances and have confirmed that these
appointments were made strictly in order
of merit. The bank has cautioned its circle
office at Calcutta to strictly follow the ins—
tructions in future.

It is quite likely that some of the
candidates in the cancelled lists might have
in the meanwhile become overaged. State
Bank of India has regretted its inability to
consider their cases for employment. The
Bank has reported that such candidates-
were not given any assurance for appoint-
ment in the Bank.

Goa Allowance to employees of State
Bank of India and subsidiary Banks

6294. SHRI AMRUT KASAR :
Will the Minister of FINANCE AND
REVENUE AND BANKING be pleased

te state.:

(a) whether State Bank of India and
Subsidiary = Banks  Employees Union
(Goa) Unit has submitted a memorandum
demanding the payment of special Goa
Allowance which was arbitrarily stopped
during emergency ; and

(b) if so, what steps have been taken for
the payment of Goa Allowance to the
Bank employees in Goa ?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL) : (a) State
Bank of India and  Subsidiary Banks
Employees’ Union (Goa) Unit has sub-
mitted a  representation demanding
the continuance of Goa Allowance. Banks
were paying compensatory allowance:
to their empl yees posted in Goa branches.
called “Goa Allowance”, since the libera-
tion of Goa in 1962 in view of the
unsettled conditions then obtaining in
Goa. Such an Allowance was also paid
by Central Government to their employees
posted in G a. After the conditions in
Goa had stablised, Government have
discontinued payment of Goa Allowance
to their employees with effect from
1-4-1969. Tough the banks were dis-
cussing with their Unions/Associations for
a similar withdrawal, no agreement
could be reached. In the circumstances,
Indian Banks, Association after considering
the matter, tooka decision to disconitinue
this Allowance with effect from 1-11-1976.
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(b) : A nunber of industrial disputes
were raised in serveral banks and these
have alreacdy been referred  to Industrial
Tribunal for adiudication under the
Industrial Dispute Act, 1947.

State Bank of India have, how ever,
inforined that the bank and the All India
State Bank of India Staff VFederation of
which the State Bank of India & Sub-
sidiary  Banks Duiplovee Union s 2 con-
tituent have reach~d an agreement
that the allowance be withdrawn in four
cqual annual instalinents beginning from

1st July, 1977.

Setting up of Tourist complex by
Haryana Government in Delhi,

6205. SHRI KISTIORE LAL @ Will
the Minuster of TOURISM AND CIVIL
AVIATION be pleased to state @

(a) whether any tourist complex is being
set up by the Haryana  Government
at lutab Minar in the Union territory
of Dellu ;

(b) if so, the details of the plan ; and

(e} the benefits, ifany, expected to acerue
to Delhi ?

THE MINISTER OF TOURISM AND
CIVIL AVIAT'ION (SIIRT PURSHO-
TTAM KAUSHIK) : (a)to(e): Itis
understood that the Harvana Govern-
ment has such a proposal but that details
have nut yet bren worked out.
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Devel of T ;| in Orissa

6297. SHRIGIRIDHAR GOMANGO
Will the Minister of TOURISM AND
CIVIL, AVIATION be pleased to state :

(a) whether his Ministry have received
propasals from the Government of Orissa
regarding development of Tourism in
various districts of that State where there
is possibility of tourist attractions, if not
for foreigners at least for home tourists ;

(b ifso, the names of the places identi-
fied for the development ; and

(c) the funds allocated by his Ministry
for 1979-78 for the purpose

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRIPURUSHO-
TTAM KAUSHIK): (a)to(c): The
Centra! Department of Tourism has
received in the last 4 years the following
proposals regarding tourism develcpment
in Orrissa from the State Government :

(i) Provision of a motor launch
at Chilka lake (District Puri),

(i1) Fxpansionofthe tourist bungalow
at Barkul (District Puri) :

(iii) Development of a Iion Safan
Park at Nandan Kanan (District
Cuttack) :

(iv) Construction of a forest lodge
at Simlipal National Park
(District Mayurbhanj) ;





